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 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE

 RErPorteD  pECISION  of  DELHI  HIGHER
 Scconpary  TEACHERS  TO  LAUNCH

 SATYAGRABA

 SHRI  S.  M.  BANERJEE  (Kanpur):
 I  calj  the  attention  of  the  Minister  of
 Education,  Sociai  Welfare  and  Culture
 to  the  following  matter  of  urgent  pub-
 lic  importance  and  request  that  he
 may  make  a  statement  thureon:

 The  reported  decision  of  the  Delhi
 Higher  Secondary  teachers  to  launch
 satyagraha  resulting  ‘in  postpone-
 ment  of  examinations  affecting  the
 career  of  80,000  students  and  step:
 taken  by  Government  in  thi:
 regard
 THE  MINISTER  OF  EDUCATION,

 SOCIAL  WELFARE  AND  CULTURE
 (PROF  S.  NURUL  HASAN):  As  the
 House  is  aware.  the  pay  scales  of
 teachdrs  in  Delhi  and  other  Union
 Territories  and  Organizations  on
 Central  scales  of  pay  were  last  revi-
 sed  in  September,  97i  effective  from
 27th  May,  1970.  These  scales  brought
 about  considerable  smprovement  in
 respect  of  the  minimum  and  maxi-
 mum  of  the  pay  scales,  the  span  of
 the  time-scale  was  reduced  and
 certain  imbalances  that  existed  bet-
 Ween  the  scales  of  pay  of  different
 categories  of  teachers  were  removed.
 While  ganctioning  these  pay  scales,  it
 was  stipulated  that  these  will  be
 suhject  to  modifications  by’  the  Third
 Pay  Commission  and  this  was  acctp-
 tanle  te  the  teachers.

 The  Third  Pay  Commission  which
 Was  appointed  By  the  Government  of.
 Intta  to  Jook  inte  the  pay  structure of  all  categories  of  Central  Govern-
 Ment  employees,  including  teachers  in
 Delhr  have’  made  certain  recomnieii-

 ations  with  regard  to  the  pay
 sales  of  teachers.  ‘While  formulating

 recommendations,
 the  Third  Pay

 School  Teachers  re.  Satyagrah
 (C.A.)

 Commission  had  kept  in  view  the  pay
 revisions  which  have  taken  place  in
 the  case  of  teachers  after  the  imple-
 mentation  of  the  Second  Pay  Commis-
 sion  recommendations.  In  making
 their  recommendations  in  regard  to
 teachers,  the  Pay  Commission  has
 observed  as  under:—

 “The  revisicn  of  the  pay  scales  for
 the  teachers  under  the  Delhj  Ad-
 ministration  in  97]  were,  however,
 subject  to  the  outcome  of  our  en-
 quiry  and  we  have  =  aceordingly
 reconsidered  the  matter.  Huving
 regard  to  the  increases  that  have
 taken  place  at  frequent  intervals,

 in  the  last  f.ve  years  in  the  > av
 scales  of  teachers  under  the  Dethi
 Administration,  we  have  come  to
 the  conclusion  that  while  the  exist-
 ing  total  enfoluments  should  be
 broadly  protected,  nq  further  In-
 crease  are  cn'ted  for  in  these  scales
 We  have,  however,  satisfied  our-
 selves  that  the  scales  that  we  are
 recommending  on  this  basis  de  not
 result  in  lower  increases  over  the
 total  emoluments  available  before
 the  972  revision,  than  the  increases
 that  we  have  suggested  for  ९०  7९३५
 ponding  scales  in  respect  of  other
 categories  generally.  We  have  also
 felt  that  the  time  span  and  the  in-
 crementa]  steps  of  pay  scales  of  the
 teachers  and  those  of  the  other  catc-
 gories  should  more  or  less  conform
 to  the  same  pattern.”

 Ever  since  the  Pay  Commission’s
 recommendations  were  announced,
 the  teachers  have  been  protesting  and
 have  sent  representations  to  the
 Government  demanding  improvement
 in  the  pay  scales  and  pointing  out
 what  they  considered  to  be  anomie:
 in  the  pay  «scales  recommended  by
 the  Third  Pay  Commission.  Theer
 were  examined  by  the  Government
 but  it  was  not  found  possible  to  dee
 viate  from  the  recommendations  made
 by  the  Third  Pay  Commission  which
 had  gone  into  the  matter  in  depth.
 The  policy  of  the  Government  was
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 explain-d  to  the  representatives  of
 the  teachers  However,  they  urged

 the  Government  to  examine  their
 case  further,

 A  larga  number  of  teachers  resorted
 to  a  stay-in-sirike  from  Ist  March
 and  also  threatened  to  boycott  the
 Examination  of  the  Central  Board  of
 Secondary  Education  which  was  to
 commence  from  March  7,  4975  In
 view  of  this,  the  Delhi  Admifustrauon
 closed  the  schools  in  the  Union  Terri-
 tory  of  Delhi  from  5th  Merch  to  W7th
 March,  3975  (both  days  inclusive)  The
 Centra]  Board  of  Secondary  Educa-
 tion  also  postponed  the  Delhi  Higher
 Secondary  Examination  for  which
 about  52,000  students  from  about  500
 Higher  Secondary  Schools  in  Delhi
 appear  However,  the  All-India
 Higher  Secondary  Examination  for
 which  children  from  a  number  of
 schools  affiliated’  to  the  Board  located
 in  different  parts  of  the  country  in-
 cluding  35  schools  fiom  Delhi  appear,
 is  taking  place  as  scheduleq  from
 March  7,  2975

 It  was  expected  that  the  teachers
 would  call  off  the  agitation  Accord-
 ing  to  the  available  information  the
 Joint  Council  of  Delhi  Teachers’  Or-
 ganisations  have  decided  to  continue
 with  their  stay-in-strike  for  a  week
 from  18th  March,  1975.  It  is  also
 reported  that  they  have  decided  to
 resort,  to  ‘Satyagreha’  if  their  de-
 mands  are  not  accepted

 Consequent  to  the  continuation  of
 the  agitation  of  teachers,  the  Det
 Administration  have  decided  further
 closure  of  the  schools  in  the  Union
 Territory  of  Delh:  from  18th  March
 to  24th  March,  i875  «  oth  days
 inclusive)

 Jt  8  verv  unfortunute  that  the
 tlesure  of  the  schools  as  a  result  of
 the  agitation  of  teachers  has  caused
 cons'derable  mental  strain  to  the  young
 pupils  and  886  anxiety  to  the  parent,
 Whatever  may  be  the  grievances  of  the
 teachers,  it  would  be  unfair  to  put  the
 young  children  to  undue  hardship,

 w
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 particularly  at  a  time  when  they  are
 anxious  to  complete  their  examinations.
 ‘lhe  Government  are  looking  into  the
 points  raised  by  the  teachers  within  the
 framework  of  the  Third  Pay  Commie-
 sion’s  recommendations  I  earnestly
 hope  that  the  teacher,  m  Delhi  will
 realize  the  gravity  of  the  situation,  will
 immediately  call  off  their  agitation,  re.
 sume  their  duts  and  ensure,  in  accord-
 ance  with  the  noblest  traditions  of  their
 profession,  that  the  pupils  are  spared
 avoidable  hard-hip  due  to  a  dislocation
 of  the  r  examination  schedule

 SHRI  8  M  BANERJEE  I  have
 heard  with  tapt  attention  the  state-
 ment  made  by  the  hon  Minister  Un-
 fortunately  it  is  full  of  sound  and
 furs  sgnifying  nothing

 Let  me  start  with  the  sacrifices  that
 the  teachers  male  in  I97!)  In  the  dark
 days  uf  September  4५7।  when  the
 country  was  engulfed  in  the  clouds  of
 the  Bangiadesh  crisis  when  we  were
 Struggling  hard  to  see  that  Bangladesh
 became  independent  the  Delhi  teachers
 set  and  example  of  sacrifice  by  agreeing
 to  the  payment  on  account  of  their
 Mo  hited  pay  scales  being  deferred  till
 the  Bangladesh  problem  was  solved.
 Now  when  they  are  in  stay  in  simke,
 let  us  not  tell  them  something  about
 patrictsm  of  their  duty  towadrs
 students  and  all  that

 Lhe,  wrote  a  letter  to  the  Prime
 Minster  on  i2th  December  1974  I  am
 reading  from  the  Memorandum  which
 was  submitted  to  the  Prime  Minister

 “The  Joint  Council  of  Delhi
 Teachers  Organisations  approach
 your  honour  with  a  request  for  vour
 personal  intervention  on  the  issue  of
 their  pay  sca  es

 “We  have  on  several  occasions  in
 the  past  few  months  submitted
 detajled  memorandym  iliustreting
 how  the  Third  Pay  Commission  by
 its  {logical  self-contradictory  and
 retrograde  recommendations  in  ee
 pect  of  the  Teachets  of  Delhl  hat
 #ought  to  reverse  what  your  honed
 had  very  kindly  concerted  to  them,  in
 AOTL”
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 In  1971,  the  bon  Minister  for  Educa-
 tion  wanted  that  his  handy  should  be
 strengthened  and  under  his  advice,  at
 his  instance,  the  Joint  Council  of  Delhi
 Teachers  Organisations  met  the  Prime
 Minister,  Shrimat:  Indira  Gandhi  She
 Was  convinced  of  the  genuineness  of
 the  problem  and  she  conceded  that  this
 requicd  a  de  nove  consideration  But
 nothing  was  done  after  that  The  Pay
 Commission  has  further  widened  the
 disparity  between  the  pay  scaler  of
 principals  and  teachers

 DR  KAILAS  (Bombay  South)
 Principal  2५  not  a  teacher  Can  I  ask
 Shri  Banerjee’

 SHRI  8  M  BANFRJEE  He  wa
 teac  her

 The  Third  Puy  Commission  has  fur-
 the:  widened  the  disparity  between  the
 pay  scaes  of  principals  and  teachers
 Whereag  the  principal  has  been  given
 Rs  220/-  more  in  his  total  emohiments,
 the  primur;  teacher  gets  onl)  Ry  2  ,
 and  a  ह: ९  teacher  Rs  the  emolu-
 ments  of  T  G  teacher  have  been  slic-
 ed  by  Rs  6/  This  is  what  the  Pay
 Commission  has  done

 The  recommended  pay  scales  are  not
 overlapping  and  carry  lower  rates  of
 increments  than  the  existing  ones  The
 Spans  of  pay  scales  for  teachers  have
 ulso  been  increased

 There  are  certain  categones  which
 have  been  left  out  Certain  categories
 of  teacuers  Hke  PETs  drawing
 teachers,  craft  teachers,  ek  have  been
 loft  out  trem  consideration.

 I  want  the  prnctpals  to  get  more  I
 wink  the  teachers  to  get  more  They
 te  the  hullderg  of  the  nation  But
 “hould  you  think  that  the  difference
 Should  be  so  much?  J  have  got  a  chart
 ‘nd  trom  the  chart,  {would  like  to  men-
 ton  for  the  information  of  the  hon.
 Minuter  who  is  awate  of  the  problems.

 33०0
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 Rs.
 Existing  pay  scale,  effective

 from  27-§-3970  fora
 principal  ,  ही  JOO—I  I00

 Proposed  pay  scale  r0§Cc—  I6CO

 Amended  pay-scalef]  «  LGC—6C—26C0

 Whereas  for  the  teachers  the  pay-scale  is

 Bausting  pay-scale  .  350—-7CO

 Amended  pay-scale  +  500---90०

 Do  you  accept  that  there  should  be
 a  dilference  of  Rs  600’

 SHRI  B  दि  NAIK  (Kanara).  That  is
 double  the  salary  the  teacher  in  my  area
 is  getting

 SHRI  S  M  BANERJEE  I  want
 actuall,  that  the  Prncipal  who  has  a
 higher  responsiblity  should  be  given
 more  I  have  no  quarrel  with  =  that.
 But  should  the  disparity  be  ०  much
 After  all,  what  harm  was  done  by  the
 teachers”  What  narm  have  the
 teachers  done?

 DR  KAILAS  Harm  to  the  students

 कोई  एस,  भ।  स्टर  इत्र  हुई  है  जिसके  खिलाफ

 कप  बाल  है  ?
 सह  स्तर  दक  हो  या  गलत

 कभी  आपने  उसका  विरोध  दिया  है?

 मुल्क  वा  भा  पाल  रख।  तो  आपके  "था

 आपका  गर्दी  के  लिए  अच्छा  होगा।

 SHRI  S  M  BANERJEE:  My  mother

 was  a  teacher  and  she  was  =  getting

 only  Ry  35,  as  a  primary  teacher  |

 do  not  come  from  big,  bg  families

 My  father:  was  a  clerk  earning  Rs  90.

 Don't  teach  me  all  this  T  know  what

 it  manns  to  be  poor  A  doctor  rejling

 in  wealth  talking  about  teachers!
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 DR.  KAILAS:  Mr.  Banerjee  does  not
 knaw  ABCD  about  me.  I  am  not  roll-
 ing  in  wealth,  I  belong  to  Lala  Lajpat
 Rai's  Servants  of  People  Somety.  I
 get  Rs.  350  per  month  from  the  Society
 and  we  have  to  live  within  this
 amount.  Now  I  do  not  get  as  I  am
 M.P.  He  is  talking  absolute  nonsense.
 You  may  compare  my  bank  balance
 with  Mr.  Banerjee’s  bank  balance,  which
 will  prove  who  is  rolling  in  wealth.

 SHRI  B.  प  NAIK:  I  know  Dr.
 Kailas.  What  he  is  saying  ts  true.

 SHRI  JAGANNATHRAO  JOSHI
 (Shajapur}:  All  his  patients  shouli  ge
 to  Kailas  only.

 DR.  KAILAS  What  Kailas?  Every-
 one  of  us  will  have  to  go  there  some
 day.

 SHRI  S.  M.  BANERJEE
 wanted  to  injure  his  feelings.
 be  more  aged  than  myself.

 I  never
 He  may

 MR.  SPEAKER  I  thought  I  should
 keep  out  of  it  for  sometime,  buf  it  is
 on  the  increase.

 SHRI  S.  M.  BANERJEE.  Why  should
 he  say  that  we  ure  supporting  all
 strikes?

 MR.  SPEAKER,  When  you  interrupt
 the  Member,  that  creates  difficulty.

 SHRI  S.  M.  BANERJEE  Exactly.
 That  is  his  habit.

 DR.  KAILAS:  He  is  in  the  hubit  of
 interrupting  you,  Mr.  Speaker  That
 is  the  unfortunate  part  of  it  He  8
 accusing  me,  loam  sorry  for  my
 interruption.  But  when  he  interrupts
 the  Speaker,  I  fee}  hurt.

 SHRI  8.  M.  BANERJEE:
 want  to  interrupt  you,  Sir.

 I  did  not

 MR.  SPEAKER  A  discussion  is  going
 on.  After  all,  a  sttuution  is  a  situation
 and  the  Members  is  conrentrating  on
 it,  When  there  ig  some  interruntion.
 you  distract  his  attention.  Then  it
 creates  trouble  for  the  Speaker  also.

 Teachers  re.  Satyugrah  (C.A.)
 SHRI  S.  M.  BANERJEE:  Thank  you,

 Sir.

 MR.  SPEAKER:  You  alsg  don't  do  ft
 in  future.

 SHRI  S.  M.  BANERJEE;  I  shall  not
 look  at  his  face.

 I  was  narrating  about  the  pay
 scales.  In  the  pay  fixation  no  bene-
 fit  has  been  given  for  services  already
 rendered.  Now,  what  are  their  de-
 mands?  I  will  jist  the  demands  one
 by  one:

 (1)  Removal  of  disparity  between
 the  salaries  of  the  Principal  and
 the  Teacher

 I  do  not  say  that  they  should  be-
 come  one,  But  this  sort  of  gap  should
 not  be  there.  Is  it  not  against  the
 principle  of  svciz)  justice  ang  the  im-
 Perative  need  to  minimise  the  number
 of  pay  scales?  The  rate  of  increment
 for  the  teachers  has  been  increased  by
 Rs  5  in  each  category  except  with  re-
 gard  to  Principul  where  it  has  gone
 by  Rs  40-50.  The  Principal  is  to  get
 Rs.  50  and  the  ordinary  teacher  will
 not  get  more  than  Rs.  5.  4  am  not
 against  the  Prircipal,  but  I,  say  this
 should  come  to  an  end.  I  want  to
 know  from  the  hon.  Minister  what
 concrete  steps  has  he  taken.  He  asked
 them  to  withdraw  their  agitation.  He
 has  made  an  sppeal  and  I  am  sure,
 being  a  teacher  himse!f,  he  must  have
 done  that  with  a  genuine  heart,  He
 has  a  heart  for  the  teachers  which
 bleeds  for  the  teachers  also  notwith-
 standing  Dr.  Kailas  I  would  ask  him
 to  tell  us  here  and  now  how  he  is
 going  to  solve  their  problem  so  that
 we  may  ask  the  teachers  to  do  away
 with  the  Satyagraha.  You  know,  Sir,
 in  what  horrible  conditions  same  of
 the  teachers  are  living.  If  you  hit
 them,  it  will  only  hit  their  children.
 They  will  starve  their  children.  They
 may  start  the  Satyagraha  and  go  ४9
 jail  and  their  chifdren  will  starve,  Se,
 3  will  request  our  Minister  to  tell  us
 what  concrete  proposalg  are  thats
 with  the  Government,  ‘
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 I  was  told  that  the  Congress  Presi-
 dent  Shri  D.  K.  Borooah  is  algo  in-
 terested  in  the  matter.  Mrs.  Banerjee
 is  there.  She  comes  from  Delhi.  Mrs
 Banerjee  is  equally  interested  as  Mr.
 8.  M.  Banerjee  So,  let  us  all  united
 try  to  solve  the  problem  and  help  the
 40,000  poor  teachers  and  at  the  same
 time  save  the  career  of  the  lakhs  of
 children.  I  want  to  know  what  con-
 crete  proposals  has  the  Minister  got

 PROF.  8,  NURUL  HASAN:  I  must
 crave  the  indulgence  of  my  hon  friend
 for  whom  I  have  the  highest  respect
 and  esteem  and  whom  I  recognise  दौ
 one  belonging,  if  not  the  first,  then
 to  the  next  best  category  If  not  a  tca-
 cher  himself,  he  us  the  gon  of  a  tra-
 cher

 SHRIS  M  BANERJEE  Iam  not
 80  highly  educated  I  have  passed
 only  the  Senior  Cambridge  Io  never
 got  a  chance  to  go  to  a  College

 PROF  8  NURUL  HASAN  I  would
 Nike  to  repeat  what  I  had  submitted
 for  your  consideration  about  the
 auties  of  a  teacher  If  I  hud  not  he-
 longed  to  that  profession,  I  would  not
 have  ventured  these  words,  but,  be-
 Jonging  to  that  profession.  I  have  said
 80,  not  in  th»  context  of  anv  strike
 or  any  agitation,  but,  with  all  the
 sincerity  at  हाए  command

 As  a  teacher,  I  might  have  comp-
 faints  against  the  government  !
 might  have  complaints  against  any-
 body  but,  I  do  not  think  thet  as  a
 teacher,  7  have  a  right  fo  do  anything
 which  injures)  the  interests  of  my
 own  students  because  they  are  not  at
 faust,  whosoever  i¢  be.  Therefore,  7
 would  gay  that  if  the  teachers  think
 that  the  Government’s  stand  is  wrorg,
 ४6  carry  our  point  by  argument,  by
 discussion  and,  if  necessary,  by  any
 ther  means,  but,  please  let  us  be
 Quite  certain  that  we  will  not  do  any
 thing  which  wit}  harm  the  Interests
 of  our  pupils.  In  this  appeal,  I  would
 Tumbly  seqtest  of  my  friends  ह...“

 School  Teachers  re.  Satyagrah
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 site  to  jom  me  and  then  I  think  and
 I  am  sure  a  better  climate  can  be
 created  in  which  the  difficulties  can
 be  solved.

 SHRI  8  M  BANERJEE  What  are
 the  proposals?

 PROP.  S  NURUL  HASAN:  The
 second  pomt  I  would  hke  to  submit
 is  that  at  35  said  that  whut  had  been
 fiven  yn  97]  has  been  taken  away.  As
 IT  have  submiited  m  my  main  state-
 ment,  teachers  and  the  Government
 have  both  stipulateq  that  whatever
 was  being  done  in  97]  by  way  of  re-
 vision  of  pav-scales  was  subject  to
 the  outcome  of  the  mquiry  of  the
 Third  Pav  Commission.  Both  had  de-
 aided.  that  thi  setter  be  lookeg  into
 by  the  Pay  Comm:  sion  and  the  Pay
 Commission  ५  eer*sions  would  be  bind-
 ing  on  both  sides

 SHRI  5  M  BANERJEE  Whv?  Pay
 Commission’s  recommendations  had
 been  modified  in  many  cases

 PROF  S  NURUL  HASAN.  Let  me
 have  my  say  That  i  only  if  it  is  a
 question  of  a  modification  here  and
 there.  but  the  frame-work  remains  of
 the  Third  Pav  Commission

 I  am  prepared,  as  I  said  to  ‘ouk
 into  anv  case,  but  that  १३  a  dafferent
 matte:  The  Vase  of  the  Third  Pay
 Commission  wifitunately  has  0¢
 beer  accepted  hy  the  teachers  I
 would  appeal  to  them  that  they  must
 aceept  the  basi,  of  the  Third  Pay
 Commussion  and  then  we  can  hold
 discussion  जा  114  is  not  possible  to
 reject  the  busis  of  the  Third  Pay
 Commission,  because,  if  all  those  cate-
 gories  whose  cuses  may  have  been  de-
 cided  on  the  recommendation  of  the
 Third  Pay  Commission,  feel  any  sense
 of  dissatisfaction  and  raise  this  matter
 again,  I  don't  know  where  we  will
 be,  in  the  present  situation.  The  Mem-
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 ber  has  said  that  disparity  between
 the  scales  has  been  increasing,  In  this
 connection,  t  would  like  draw
 your  attention  to  the  fact  that  even
 im  accordance  with  the  Kothari  Com-
 mission  Report  what  was  visualised
 was  that  the  minimum  of  4  trained
 graduate  would  be  Rs.  220  and  the
 minimum  of  a  senior  lecturer  or  of  a
 Principal  of  a  higher  Secondary
 Sehoo]  would  be  Ra.  700.  Now,  if  you
 ‘would  see,  this  is  more  than  three
 times.  According  to  Kothari  Commis-
 sion,  the  salary  of  a  Principai~-start-
 ing  salary  of  a  Principal—would  be
 more  than  3  times  than  the  starting
 salary  of  a  trained  graduate  teacher
 Here,  Sir,  under  the  Third  Pay  Com-
 mission  report,  the  starting  salary  of
 a  trained  graduate  teacher  is  Rs  440
 whereas  the  sterting  salary  of  a  Prin-
 eipal  is  Rs  1100,  That  is  to  say,  com-
 ‘pared  to  what  the  Kothari  Commission
 had  recommended,  the  disparity  has
 been  somewhat  reduced  and  certainly
 not  increased  He  made  the  point  that
 the  trained  graduate  teacher  would
 in  fact  gel  Rs  6  less.  I  stated  this  in
 the  other  Howse  and  I  would  repeat
 it  here.  Teachers  who  had  been  ap-
 pointed  prior  १0  I--73  would  find
 revised  scales  vs  recommended  by  the
 Third  Pay  Commission  are  more  fa-
 vourable  than  even  the  September
 397  scales  by  a  judicious  exercise  of
 the  option  availeble  to  them.  For  ex-
 ample,  in  the  case  of  a  trained  gra-
 duate  teacher  salary  plus  allowances
 amounted  to  Rs  446  and  now  he  will
 get  Re  470  under  the  Pay  Commission

 SHRI  8,  M.  BANERJEE:  Re.  220
 for  Principal;  Re  4  for  trained  tea-
 cher  ang  Rs  2  in  the  case  of  primary

 PROF.  8.  कहा,  HASAN:  If  the
 hon.  Member  listens  to  me,  he  will

 pogo
 the  position.  I  am  sure  he

 not

 Teachers  re.  Satyagrah  (C.4.)

 SHRI  ATAL  BIHARI  VAJPAYEE
 (Gwalior):  Minister  may  not  be  op-~
 posing,  but  ws  are  opposing  the  dis-
 parity.  We  are  opposing  that.

 SHRI  8,  M.  BANERJEE:  Huge  dis-
 parity.

 PROP.  8.  NURUL  HASAN:  The
 point  is  this  that  in  1971,  the  Govern-
 ment  had  not  raised  the  salaries  of
 the  principals  but  only  raised  the  sala-
 ty  of  teachers.  The  recommendation
 of  the  Third  Pay  Commission  is  vary
 similar  to  the  recommendation  of  the
 Kothari  Commission.  The  pay  scale
 of  Rs  700-1100  was  the  scale  which
 the  Principals  were  getting  The  con-
 version  scale  ag  recommended  by  the
 Third  Pay  Commission  was  Rs,  i00—~
 1600.  But,  what  the  Government  has
 decided  is  that  for  a  certain  service,
 the  initial  senior  scale  pay  was  fixed
 at  Rs  !i00  while  for  other  services,
 the  inital  pay  was  fixed  at  Rs.  1050.
 Government  has  decided  thai  instead
 of  having  these  two  starting  salaries
 in  the  senior  scale  for  certain  servi-
 ces.  it  should  be  uniformly  Rs,  1100
 Now,  to  say  that  this  is  a  major  modi.
 fication  38  not  correct  What  has  been
 done  in  the  case  of  Principals  is
 that  they  have  been  given  thefr  re-
 placement  scale  as  recommended  by
 the  Third  Pay  Commission  whereas
 in  the  case  of  teachers,  the  Pay  Cam-
 mission  came  to  the  conclusion  that
 since  they  have  already  received  an
 increase  in  97]  there  was  no  further
 justification  for  increasing  their  asla~
 ries.  So,  the  relative  position  recom-
 mended  by  the  Pay  Commission  fa
 more  or  less  similar  to  the  relative
 position  which  has  been  recommend~-
 ed  by  the  Kothar!  Commission,

 SHRI  8.  M.  BANERJEE:  What

 about  the  other  demands?  What  is

 the  reaction  of  Government  to  the
 other  demands?

 SHRIMATI  MUKUL  BANERJEE
 (New  Delhi):  The  same  disparity
 hae  again  come  back.
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 PROF.  8.  NURUL  HASAN;  Even
 from  this  side,  a  very  strange  argu-
 ment  is  being  put  forward

 MR.  SPEAKER:  In  front  Shr  Ba-
 nerjee  is  altting  and  Shrimati  Baner-
 Ji  is  at  your  back  !

 PROF.  S.  NURUL  HASAN  The
 point  here  is  that  the  principal,  after-
 all,  is  a  very  senor  and  an  experienc.
 ed  teacher  and  therefore  to  give  a
 comparatively  higher  pay  scale  to
 the  principal  meang  that  you  are
 opening  the  premotional  avenues  for
 the  persons  who  enter  the  teaching
 profession  Therefore,  to  compare  the
 pay  scales  of  teachers  who  are  begin-
 ners  in  the  profession  with  the  pay
 seales  which  they  would  get  after
 having  achieved  distinction  over  a
 span  of  years  is,  ir  my  opinion,  not  2
 very  fair  way  of  comparison

 The  hon  Member  has  said  that
 there  are  two  pay  scales  for  the  pri-
 mary  teachers  To  the  best  of  my
 knowledge,  in  Delh:  there  is  only  one
 grade  for  the  primary  school  teachers
 which  has  been  recommended  by  the
 Third  Pay  Commission  that  35  Rs
 330-560  पिग  upon  }

 SHRI  8  M  BANERJEE  What
 about  the  demand  for  the  trmebound
 selection  grade  for  al]  categories  not
 exceeding  six  years,  the  benefit  of
 point  to  point  fixation  of  pay  and
 modified  pay  sceles  for  each  categorv
 of  teachers?  These  are  the  demands
 l  want  to  know  his  reaction  about
 these  demands

 PROF,  S|.  MURUL  HASAN  The
 hon  Member  has  been  speaking  for
 the  various  categories  of  government
 ervants.  He  knows  it  very  well  that

 pont  to  point  fixation  has  not  been
 accepted  for  any  other  category  of

 School  Teachers  re  Satyagrah
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 grade  and  you  ask  for  a  drastically
 modified  scale  It  has  already  been
 given  Therefore,  I  do  not  know
 how  it  can  be  considered  to  fall  with-
 in  the  broad  frame  work  of  the  Third
 Pay  Commission's  recommendations
 But,  as  I  saad  w.thin  the  broad  frame-
 wok,  we  can  ‘cok  into  the  problems,
 provided,  I  hope,  that  the  interests  of
 the  pupils  are  also  kept  in  the  fore-
 front

 श्री  सशि  भवन  |  दक्षिण  दिल्‍ली)  :  अध्यक्ष
 जी  शहर  में  शिक्षक  के  काम  बन्द  ३  ने
 में  हड़ताल  है  और  हजारों  विद्यार्थी  अपनी
 परीक्षा  नहीं  दे  सके  ।  आज  शिक्षका  ने  फैसला
 लिया  है  कि  वह  सत्याग्रह  करेगे  शौर  हड़ताल
 अधिक  दिन  तक  चलायेंगे।  पता  नहीं  हजारा
 दिल्‍ली  के  विद्यार्थी।  का  क्‍या  भविष्य  होगा  +

 लेकिन  जब  आपका  फैसला  हो  जायेगा  जो
 विद्यार्थी  आज  हडताल  की  वजह  से  अपनी
 शिक्षा  से  दूर  हो  गये  हैं,  उनको  एक  साथ
 परीक्षा  में  बैठने  के  लिये  कहा  जायेगा  तो  उनें
 परीक्षा  पास  होने  में  भी  दिक्कत  होगी  ।  में

 चाहूंगा  कि  जब  आपका  पौसला  हो  जाये  ता

 विद्यार्थियों  को  थोडा  मदद  दे  ताकि  वे  परीक्षा
 पास  कर  सकें  क्योकि  कसूर  उनका  कोई
 नहीं  है  ।

 अध्यक्ष  महोदय,  मैं  स्वय  तो  शिक्षक  नहीं

 है  शिक्षक  का  बेटा  भी  नहीं  हूं  लेकिन  पत्नी
 मरी  जरूर  शिक्षक  है।  (व्यवधान)

 Bo  deren: शशि  भूषण  जी,  में  भी

 शिक्षक  का  काम  कर  के  ही  ड्राइवरी  पहने  गया
 तथा  पढ़  पाया  क्योंकि  मेरे  पिता  को  सिर्फ

 40  रू:  पेशन  मिलती  थी  ।

 भी  कसि  ॥ . . लख  सम्यक  जी,  डाक्टर

 भाव  ते  तो  टाटा  को  हराम  है.  जिसकों  हरा
 देते  हैं,  उस  बसे  से  हमदर्दी  जरूर  होती.  चाहिये,

 जैसे  मेरी  हु मद दी श्र  बसराज मधोक से है। थोक  से  है  1
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 [श्रो  शशि  भूषण]
 जब  &......] ड  महोदय  विघार्थी  थे  तो  उस

 वक्त  शिक्षक  हडताल  नहीं  करते  थ  +  वह
 जमाना  दूसरा  था  tC  जिस  जगह  आप  विद्यार्थी
 थे  वहा  भी  विद्यार्थी  बहुत  कम  ही  हडताल
 किया  करने  थ  |  दब  जमाना  बदल  गया  है,
 शब  विद्यार्थी  भी  हडताल  करते  हैं  और  शिक्षक
 भी  करते  है  यह  प्रजातन्त्र  की  दन  है।  प्रजा-
 तन्त्र  में  हमेशा  बालोत  के  लिय  दरवाजा  खुला
 रहता  है।  बल  भी  मैन  आपसे  प्रार्थना  की  थी
 कि  शिक्षको  की  जो  यूनियन  हैं  उनस  बात
 करे  सलाह-मशविरा  करने'  काम  करे  तो

 बहुत  सो  दिक्कत  पेश  नहीं  जायेगी  ।

 शापने  बहत  से  आयोग  तथा  सध  बताये
 कि  उनसे  बात  की  है  उनसे  बात  कही  नेक्सी
 शिक्षा  यूनियन  से  बात  नहीं  की  t  पाप
 शिक्षक  थे  भार  मन्त्री  ही  नहीं  है  समाजवादी
 नेता  है,  शौर  बैपटिस्ट  नेता  है  ।  ट्रेंड  यूनियन  में

 आपकी  आस्था  होनी  चाहिए  ।  यह  मैं  सिखाने
 की  बात  नहीं  करता  ह  बल्कि  यह  लोगों  की

 मान्यता  है  ।  जो  शिक्षका  को  ट्रेड  यूनियन  है
 अब  नो  उन्होंने  अपना  एक  सगठन  बना  लिया

 है  सभी  पाटियों  क ेलोग  एक  साथ  हो  गये  हैं  ।

 जा  बहुत  कम  होता  है!  लेकन  वे  सब

 इक्ट्ठे  हा  गए  है।  जब  वे  सब  हटने  हो
 गये  है  तो  आप  उनसे  बातचीत  कीजिये।  जितने

 दिल्‍ली  के  एम  ०  पी०  ज  हैं  उन  सबका  यह  फैसला

 है,  झष्यक्ष  जी  मैं  आपकी  मात  कहता  चाहता

 है  कि  था  उनसे  नैगोसियेशन  कीजिये,  उनसे

 जप्त  कीजिये

 SHRI  H  K  L  BHAGAT  (East
 Delhi)  We  all  stand  for  a  negotiat-
 ed  settlement

 श्री  झ  भूषण :  यह  हयस्तान  ज्यादा  दिन

 बसने  काली  नही  है,  एक-त-एक दिन  तो  फैसला

 होता  है  प्यार  फैसला  जल्दी  कर  लिया  जाये

 तो  कच्ची  का  भविष्य भी  इम्जचल  हो  कौर

 झपकी  सफलता  को  भी  चार  बद  लग  जाये  ।

 Teachers  re  Satyegrah  (C  A.)

 हम  सब  जानते  हैं  कि  जड़ें  पे कम्मी शन'  की
 वजह  से  कुछ  एनोफ़िलिज  हो  गई  है  ।  'उन  नौ-
 क्लोज़  को  दूर  करने  के  लिये  छापने  खुद  कहा'
 कि  आप  बाल  करेंगे  और  उन  एनोफ़िलिज  को
 दूर  करेगे।  सलैक्शन  प्रेम  की  जो  उनको  डीसी
 है  6  साल  की,  उसके  बाद  दिल्‍ली  एहरसिनिस्ट्रे-
 शन  ते  8  साल  पड़ा  है  4  भाप  उसे  आठ  की
 बजाये  i0  कर  दीजिए  ।  (व्यवधान)

 दिल्‍ली  एडमिनिस्ट्रेशन  मे  भी  'रिकी
 किया  है,  भाप  इसे  हमारी  सिफारिश  समझ
 लीजिए,  कप  सलैक्शन  ग्रेड  वी  अवधि  8,  30
 सान  कार  दीजिए  या  जा  चाहे  कर  दीजिए।

 हम  मुख्य  प्राध्यापक  के  खिलाफ  नहों  हैं  1

 मख्याध्यापको  ४,  जल्द  ज्यादा  तनख्वाह
 होनी  चाहिए  ।  ०  ते  यह  क्ति  समर्थन  में  ही
 जाती  कि  यह  विधाता  दुसरे  प्रान्त  के  मक झा बरो
 में  दिल्ली  में  सबसे  ज्यादा  क्या  है  ?

 अध्यक्ष  जी,  दि  ली  मे  प्रिसीपल  वे  लिये
 Bo  1100  4  rare  है  कौर  टीचर  के  लिये
 Bo  550  का  है  q  दुगने  का  फर्क  कर  दिया  गया
 है  in  बई  शिक्ष  मुख्य  प्राध्यापक  से  ज्यादा  पढ़े-
 लिखे  पति  है  शौर  जा  सोनिया  टीचर  हैं,
 जिसने  कल  प्रिसीपल  बनना  ही  है,  नापने
 फरमाया  कि  अनुभवी  शिक्षक  प्रिसीपल  ह!
 जायगा  तो  इराकी  लोग  भी  तो  अनुभवी  #  ।
 सब  ता  प्रिसीपल  नहीं  बन  सकते  हैं  f  बाकी
 टीचर्स  भी  प्रिसीपल  के  बराबर  पढ़े-लिखे  होते
 हैं  उनकी  पढाई  लिखाई  में  ज्यादा  फक  नहीं
 होता  ।  तो  एक  साथ  इतना  ज्यादा  फर्क  कर

 देना,  इस  तरह  से  क्षोभ  बढ़ना  स्वाभाविक  है  t

 तो  यह  विषमता  बढ़ी  है,  श्राप फो  इसको

 मानना  आाहिये  ।  झन  उनकी  बढ़ी  हुई  तपस्या
 सरा पिस  होने  की  बात  तो  नहीं  ही  सकती,  भ्रमर

 हो  सके  तो  श्राप  शिक्षकों  से फैसला  कर  लें  t

 ite  फलत  नक्ल  भूतल:  प्राय  बताइये

 कि  आप  कया  करना  खाते  हैं  ?  क्या  कम

 करना  चाहते  हैं  ?
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 की  1... उ  भुवन:  विहार  में  प्रसिद्ध  को
 i000  रुपये  मिलते  है,  बाकी  को  800
 सीनियर टीचर  को  भा साम  H55  है  भोर

 745  हैं  बैस्ट  बंगाल मे  1180 ae और  750

 है  |  मध्य  प्रदेश  में  900  हैं।  यह  अपील  का
 मैं  बता  रहा  हूं  ।  यह  'फिरसे  शिक्षकों  ने  ही

 दी  हैं।

 प्रो  हुकम  काम्य  कछवाय:  (मुरैना)  .  मान-
 नीय  सदस्य  गलत  बता  रहे  हैं  ।

 श्री  शशि  भूषण  :  प्रत्यक्ष  जी,  में  आपसे
 जो  बात  कह  रहा  हू,  हायर  सेकेन्डरी  स्कूल  के
 प्रिसीपल  की  जो  मैं  तनख्वाह  बता  रहा  हू,
 नगर  यह  गलत  है  तो  शिक्षा  मंत्री जी  खुद
 जवाब  दे  सकते  है  ।  यदि  कछवाय  साहब  जवाब
 बेने  हैं,  ता  मे  इसके  जवाब  को  भी  कब्र  करता  ह,
 मगर  मुताबिक  हो,  शिक्षा  स्त्री  बैठे  हैं,  बहू
 इसका  जवाब  द ए  जरगर  कछवाय  जी  को  कोई
 आत  करनी  है  तो  लाबी  मे  कर  सकते  है

 अध्यक्ष  महोदय  :  जो  आपकी  पत्नी  न
 बताया  है  वह  बला  रहे  हैं  न?

 की  1...  भूषण :  मो  प्रध्यक्ष  जी,  मध्य
 प्रदेश  में 900  दौर  ७00  है  दिल्‍ली  मे  600
 कौर  900  है  |  मगर  यह  आकड़े  सही  नही  हैं
 तो  शिक्षा  मन्त्री  जी  बैठे  हैं.  बह  बताये  ।  जिस

 तरह  वी  डिम्परिटी  है,  उसमे  डबल  का  फर्क

 है  t  बह  जरूरत  से  ज्यादा  लगता  है  ।  इस

 एनामली  को  कम  दूर  करें  ?  मैं  चाहूंगा  कि

 शिक्षकों  से  रात  कर  द्  दूर  करे

 मैं  प्राय  से  फिर  प्रार्थना  करूगा  कि  भाप
 शिक्षकों  क ेसहित  को  बुलाने  उनसे  है  करे।
 आपने  राज्य  सभा  में  या गदा  किया  था  कि
 प्राय  उससे  बात  करेंगे,  ला  ते  आपने  अभी  तक
 उनको  नहीं  बुलाया  है  ।  इसमे  कोई  शान  की
 गत  नहीं  है  |  बाप  जब  चाहे,  मैं  उन  शिक्षकों
 गा  मेकर  आपके  पास  शा  जाती,  जद  आपके
 पाम  समय  हो  आप  उनसे  भिन्न  ले  शौर  उनसे
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 मिल  कर  फैसला  करें  ताकि  बच्चों  के  भाग्य
 का  जल्दी  फैसला  हो  सके  ध्रौर  उनका  भविष्य
 उज्जवल  हो  ।

 पारो  एस०  नक्ल  हसन  :  अध्यक्ष  महोदय,
 मैं  टीचर्ज  की  कदर  तो  करता  ही  है,  लेकिन
 टीचर-इन-ला  की  कद्र  ज्यादा  करता  हु  ।  मान-
 नीय  सदस्य  को  शायद  सही  इत्तिला  नहीं  है
 कि  मैंने  टीचरज़  की  यूनियन  से  सलाह-मशविरा
 नहीं  किया  t  पिछले  साद  तीन  बरस  से,  जब  से
 मझ  इस  काम  को  करने  का  अवसर  मिला  है,
 में  मालूम  नहीं  कितनी  मतबा  हर  कटेगरी  के
 टीचज़े  की  यूनियन  से,  श्र  उनकी  जाया
 कौसिल  से,  तफसोली  डिसमल  कर  रहा  हू  ।
 मैंत  कल  भी  यह  ६1  किया  था,  लेकिन  वाली-
 बन  मेरे  मोहतरिम  दोस्त  की  तवज्जह  मेरे

 जुमले  की  तरफ  नहीं  गई  1  में  वार-धार  टीजे

 के,  और  सस् था भो  के,  सुमा यन् दों  से तफ़सीली
 बातचीत  कर  चुका  हू  1  मैं  एक  एक  पाया  किस-
 कस  करके  अपनी  पश्राग्यूमेट्स  दे  चुका  हू  1

 लेनी  सवाल  यह  है  कि  झगर  आार्स्यूमेट्स
 का  जवाब  ऑार्ग्यूस  से  दिया  जाये--अगर
 मेरी  झार्म्यूमेट  के  जवाब  से  कोई  नई  प्रार्थना  ट
 दी  जाये,  तो  मैं  हमेशा  सुनने  के  लिए  सैयार

 ड्  लेकिन  मुझे  झक  हो  रहा  है  कि  इस  वक्‍त
 टिकाने  एक  रीयलेस्टिक  स्टेंड  नही  लिया  है  ।
 झगर  वे  थर्ड  पे  कमीशन  को  एक्सेप्ट  करने  के

 लिए  तैयार  ह्  जिसके  लिए  वे  शब  तक  तैयार
 नहीं  हैं,  तो  गाड़ी  भौर  भागे  बढे  ।  हर  मतबा
 मैने  उनसे  बातचीत  की  और  यह  बात  कही,
 लेनी  बे  इस  बात  को  कसी  भी  तरह  मानने
 के  लिए  तैयार  नहीं  है  t  ore  भी  टीचर  के
 नाम  से  जो  डिमाण्ड  पेश  की  जा  रही  है  वे
 थ्  पे  कमीशन  के  पूरे  बेसिस  के  बाहर  है।
 गेम  2  मे!  लिए  यह  मुमकिन  नहीं  है  कि  वह
 थई  पे  कमीशन  को  रीोक्मडशन्ज  को  दस

 तरह  से मजशर-भझन्दाश्  कर  दें  ।

 माननीय  सदस्य  ने  दूसरे  राज्यो  के  स्टेज

 की  जिक्र  किया  है।  मैं  उनकी  खिदमत  सें
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 {te  एस०  नूरम  हसन]

 हरियाणा  कौर  पंजाब  के  कम्पेरिटिव  ग्रीश--में —  a
 'होटल  मालूम  दस,  सैलेरी  प्लस  एलार्डासज,
 का  ज़िक्र  कर  हा  ह--रखना  चाहता  हु  हस
 लिए  कि  इस  बारे  में  हरियाणा  कौर  पंजाब
 का  खास  तौर  पर  जिक्र  किया  जाता  है,  कौर
 970  में  हरियाणा  भर  पजाब  के  आधार  पर

 ही  रिविजन  का  मुगालिया  किया  गया  था  ।

 जहा  तक  मने  इत्तिला  मिली  है  हरियाणा
 और  पजाब  दोनों  मे  प्राइमरी  टीचर्स  का  कुल
 वेतन  मय  एलाउन्स  के  264  रुपऐ  मे  शुरू
 होता  है  कौर  446  रुपये  तक  जाता  है  q  दिल्ली
 मे  प्राइमर  टीचर  के  लिए  थोपे  कमी  ने
 जो  ग्रेड  रीक मेड  किया  है,  वह  उस  डियर नेस

 एलाउन्स  के  लावा  है  जो  तमाम  गव ने मेट

 सर्वेट्स  को  मिलेगा  और  मिल  रहा  है  और

 बह  है  330  रुपये  से  ५60  रुपये  तक  ।

 बर्न्ड  अ्रजुएँट  टीचर  के  टोटल  एमालुमेटस
 पजाब  शौर  हरियाणा  में  446  रुपये  से  60
 र्पिये  तक  हैं,  और  धई  पे  वीए  न  ने  दिल्ली  के

 लिए  440—750  रपये  रीक मेड  किया  है  1
 'पोस्ट  भ्रजुएट  टीचर्ज  के  फुल  एमालुमेट्स  हरि-
 यात्रा  कौर  पजाब  से  496—806  पये  हैं  ।

 इसके  मुकाबल  में  दिल्‍ली  में  थई  पे  कमीशन
 की  सिफारिश  550-900  रुपये  की  है  ।

 हमको  एसे  बात  को  भो  ध्यान  में  रखना  है  कि

 स्कूल  टीचर्स  का  भोडर-ग्रास  मैलरी  स्ट्रक्चर
 क्या  है  ।  मैं  चाहता  ह  कि  और  स्टेटस  के  स्केल

 भी  बढें,  रल  न  मगर  हम  उनका  पूरी  तरह  से

 नजर-अ्रन्दाज्ञ  कर  देंगे  तो  इसके  पिशावर-प्रात

 नेशनल  रीपरक्शन्ड  होगे  ।

 शी  |. अ  भूषण  :  मैंने  प्र सि पल्स  के  चुका-
 जले  में  सिड्सपैरिटी  के  कि  ऊँ  दिये  है।  मैं  उसके

 “बारे  में  जानकारी  चाहता  हु

 प्रो०  एस०  मसल  हुसन :  प्रिसीपल  का

 हेजिनेशन  हर  जगह  नहीं  है।  मगर  बार  गाय
 सदस्य  चाहे,  तो  हर  जगह  को  जो  सूचना  मुझे

 मिल  सकेगी,  बह  मैं  उसकी  खिदमत  में  पेश  कर

 गण
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 भी  wave  बिहारी  वाजपेयी  (ग्वालियर)

 अध्यक्ष  महोदय,  दिल्‍ली  के  संभी  प्राध्यापक
 पठित  होकर  कुछ  जागो  के  लिए  सच  कर
 रहे  हैं  I  अध्यापको  की  एकता  स्पष्ट  रूप  से
 सामने  झा  गई  है,  क्योकि  सरकार  को  विद्यालय
 बन्द  करने  पड़े  हैं  भौर  परीक्ष/यें  टाल सी  पड़ी  हैं  ।
 सन्तरी  महोदय  ने  एक  अरपिल  की  है  कि  श्रध्दा-
 को  को  सरकार  से  कोई  शिकायत  हो  सकती
 हैं,  मगर  उन्हें  ऐसा  कोई  काम  नहीं  करना

 चाहिए,  जिससे  बच्चो  का  नुकसान  हो  ।

 यह  सलाह  अपनी  जगह  ठीक  है  लेकिन
 अध्यापको  का  यह  बहना  भी  ठीक  है  कि  अगर
 सरकार  में  बार-बार  उनकी  बात  नहीं  सुनी
 तो  उनके  सामने  रास्ता  क्‍या  है  जब  हडताल
 हागी  तो  किसी  न  किसी  पक्ष  का  नुक़सान
 होगा  ।  रेल  हडताल  के  दौरान  भी  यह  कहा
 जा  सकता  था  कि  रेल  कर्मचारियों  फा  झगड़ा
 सरकार  स  है  रेल  यात्रियों  को  क्यों  मुसीबत
 में  डाला  जा  रहा  है  ।

 लेकिन  अध्यापक  झपती  मांगा  के  लिए
 दिल्‍ली  में  i959  में  लंड  रहे  है  मंबंण्ड पे

 कमीशन  के  सामने  उसके  सवाल  को  नहीं  रखा

 गया  क्यों  नहीं  रखा  गया  ?  दिल्‍ली  के

 अध्यापक  द्वितीय  वेतन  आयोग  के  निर्णयों  से

 उचित  रहे  ऐसा  निर्णय  क्यों  लिमा  गया  ?

 इस  पर  उसे  का  आन्दोलन  चला  ।  जब  श्री

 सिद्धार्थ  शकर  7  जिला  मन्त्री  थे  ,  तो

 1971  में  कुछ  बढ़ोतरी  की  गई  a  लेकिन

 उससे  भी  जो  लोग  395  पये  से  लेकर  250

 रुपये  था  रहे  थे  पी०  जी०  fe  धकेल  में  उनको

 तो  लाभ  हुआ,  जो  नये  जावे,  वे  तो  जीभ  में

 रहे  लेकिन  जो  पुराने  थे,  उनको  फायदा  नहीं

 हुआ ।

 इसी  शिक्षा  मन्त्री  ने  तीसरे  वेतन  भोग

 की  रिपोर्ट  का  एक  हिस्सा  पड़  कर  शुनाभो  है
 कौर  कहा  है  कि  बैअत  भरोसा  से  कहा  है  कि

 हम  ब्रॉक्ली  श्रोटिक्ट  करेंगे  ।  ब्राह्मी  (1...

 का  गया  च  है?  इसक  मेंट  में  कभी  ही  बई ।

 गया  भ्रध्यावकों  को  इससे  Ferraris नहीं  होरी  q
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 मेरे  पास  जो  तथ्य  हैं  उनके  भ्रनुतार  एक  प्राह-
 मरी  टीचर  को  230  रुपये  के  पुराने  ग्रेड  मे
 पिछले  साल  5  रुपये  का  इसक्रीसेट  मिला  था
 अब  उसे  आगे  जाने  वाले  सालों  श्रे  i2  रुपया

 'इन फ्री मेट  मिले  ।  |  अध्यापक  ये  बाते  जनता
 से  कह  रहे  हैं  भ्रध्मापक  ये  तथ्य  हमारे  सामने
 रख  रहे  हैं।  तो  मह  प्रोटेक्शन  है  तनख्वाह
 कम  करने  का,  इन करी मेट  घटाने  का,  तृतीयवेलन
 आयोग  का  मसूदा  है  ”  टी  जी  टी  के  लिए
 आप  देखिए  270  रुपये  जिसको  पिछले  साल

 मिलता  था  उसको  20  रुपय  का  इनबीमेट

 डोना  था  लेकिन  ६ ह  जो  इम्प्लीमेटेशन  किया

 जा  रहा  है  उसके  बाद  5  स्प या  डन्क्रीमेट

 होगा  शौर  पाच  साल  भे  ५0  ग्पये  का  उसे

 घाटा  होगा  ।  पी  जी  टी  वे  बार  में  भी  यहाँ
 स्थिति  है।  430  रुपय  पर  उसकी  20  रुपये

 की  बृद्धि  होगी  थी  ह: ह  वह  झगर  तीन  साला

 में  केवल  25  क्यों  होगी  शौर  5  जप्य  का

 आटा  होगा  ।  यह  क्या  प्रोटेक्शन  दे  रहे  है  ?

 कोई  वेतन  शायरी  वर्मचारियां  कौर  ब्र ध्या पका

 की  तनख्वाह  कम  करें  उनके  इन्क्रीमेंट  ने

 अटाए  शर  बाप  प्राध्यापक  से  यह  आशा  वर

 कि  वे  बेसिक  स्टार  का  मान  ले  ।  कोई  बग

 कोई  श्रेणी  इस  तरह  के  स्ट्रक्चर  का  नहीं  माल

 सकती  ।  वेतन  आयोग  जमात  जाते  है  इसलिए
 कि  अगर  कही  बढ़ोत्तरी  की  गुंजाइश  हो  ता

 उसके  बारे  मे  सिफारिश  करे  या  वेतन  झा धाम

 चोरी  की  सिफारिश  करते  है  |  मन्त्री

 महोदय  चाहते  हैं  कि  प्राध्यापक  उसे  मान  ले

 अध्यापक  उसे  नहीं  मानेंगे  शौर  श्राप  क्षमा

 कीजिए  हम  भी  उन्हें  मानने  के  लिए  सलाह

 नहीं  दे  सकते  ।  यह  प्रोटेक्शन  कहां  हुआ
 ?

 3-40¢  bra,

 &  सिला  |...  ले  जानना  चाहता  हु  या
 ना  हमारे  यास  जो  तथ्य  हैं  बह  गलत  है,  था  तो
 प्राध्यापक  जो  कह  रहे  हैं  बह  शठ  कह  रे  हैं.
 मगर  ख़ुद  के  आधार  पर  इतना  बड़ा  आन्दोलन
 नही  खड़ा  किया  जा  सकता  4  सरवर  |... उ
 भाग्य  तारों  के  धा  धर  बाते  कर  रहे

 School  Teachers  re.  Satyagrah
 {CA)

 हैं  तो  भ्र ध्या पक  43  हुए  हैं,  बोट  कलब  पर
 प्रदर्शन  कर  रहे  है,  वह  चलें,  हम  भी  उनके
 साथ  चलने  के  लिए  तैयार  हैं,  हम  भी  अध्यक्ष-
 एको  को  समझाएं  बह  भी  समझाए  t  लेकिन
 यहा  तथ्यों  के  बारे  में  मतभेद  है  ।  भ्र ध्या पक
 कह  रहे  हैं  कि  हमारा  इन्क्रीमेंट  घटा  दिया
 गया।  यह  तथ्य  है  या  नहीं  ?

 अगर  यह  तथ्य  है
 तो  इसका  समर्थन  केस  किया  जा  सकता  है  ?

 दूसरी  बात  है  प्रिंसिपलों  के  बारे  में  y
 शिक्षा  मन्त्री  बडी  चतुराई  से  श्री  शशिभूषण
 से  यह  कहलवाना  चाहते  थे  कि  क्या  आप
 प्रिंसिपलों  की  तनख्वाह  घटाने  के  हक  मे  हैं  ?

 यह  चतुर  है  लेकिन  हम  लोग  भी  कोई  कम

 चतुर  नहीं  हैं  t

 एक  माननीय  सदस्य  ज्यादा  है।
 शीतल  बिहारी  बार पेय  नहीं  ज्यादा

 नही  हैं,  मगर  ज्यादा  होने  तो  वहा  होने  यहा
 नहीं  होते  ।

 भ्रध्यक्ष  महोदय  सवाल  किसी  की  तस-

 ख्वाह  कम  करने  का  नहीं  है  t  लेकिन  शिक्षा
 मलनी  को  मानना  पह़ेया  कि  प्रिंसिपलों  का
 बेसन  आपने  बढ़ा  दिया  ।  कोठारी  कमीशन  की
 सिफारिशों  क।  भाप  हवाला  दे  रहे  है  i:00%
 2600  रुपये  ता  कया  भ्र स्तर  नहीं  वड़ा  है  ?

 क्या  इस  अन्तर  के  कारण  ईर्ष्या  पैदा  नहीं  होती
 ड्राप  कह  सकते  हैं  कि  प्राध्यापकों  को  औने  जा
 कर  पध्रिसिपल  होना  है  ।  मगर  राज  उन्हें  क्या
 मिलता  है  ?

 श्री  ए८०  एस०  बती  पीसीबी  तो  एक

 ही  बनेगा  ।

 की  ह ९ ६  विहार;  बोजपंबा  हम  नहा

 चाहने  लि धाप  कसि,  का  तेराह  कस  ले

 करें, हम  तो  बढ़ाने  के  लिए  ब्लड  रह  हैं।

 लेकिन  एक  को  बक़ैदे  और  तुम य  वेतन

 झा याम  का  हुबल  व.नुवाम  वेतन  श्ागाय

 ग  पतला  के  लिए  तो  ॥ | 13  उदार  हा  सभा
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 [att  wet  बहारी  विप  यो]

 और  प्राइमरी  टीचर्स  के  लिए  इन्क्रीमेंट  में

 कमी  कर  दी,  शिक्षा  मतर  महोदय  जानते  है
 कि  तृतीय  बे  तन  आयोग  की  सिफारिशों  26

 मामलों  में  संशोधित  की  गई  ।  कम  चोरियों
 मे  बात  हुई,  उनकी  शिक/यतें  सुनो  गई  और

 शिफा  रेशों  में  परिवर्तन  किया  गया,  यह

 तृतीय  वेतन  आयोग  की  रिपोर्ट  कोई  प्राण
 नही  हैं,  बंद  नही  है,  गीता  नही  है.  कोई
 पवित्र  दस्तावेज  नह  है  कि  जिसकों  हाथ  क्यों

 लगाया  जा  सकता  है  t

 एक  बात  और  कही  गई  है  ।  म॑  मती

 महोदय  से  जानना  चाहता  हूं  मुझे  यह  बताया
 गया  है  कि  आप  जो  सेलेक्शन  स्केल  की  मत

 कह  रहे  हैं  तो  श्राप  का  कहना  यह  है  कि  किया
 प्रदेश  में  ऐसा  नहीं  है  कि  कुछ  सालों  तक  नौकरी

 'करने  के  वाद  ऐसा  होता  हो,  मुझे  यह  बताया
 गया  कि  केरल.

 प्रो०  एस०  नूरुल  हसन:  मैंने  इस  तरह  की

 बात  नहीं  कही  है  ।  अगर  मेरे  मुंह  स ेनिकल  गई

 हो  जैसे  कि  माननीय  सदस्य  ने  कहा  कि  इनकी

 सूचना  में  गलती  नहीं  थी  बल्कि  कहने  में

 गलती  हो  गई  होगी,  तो  वह  बात  दूसरी  है  ।
 मेरा  जहां  तक  ख्याल  है  मैंने  यह  नहीं  कहा  कि

 किसी  स्टेट  में  ट  इम  के  हिसाब  से  सेलेक्शन

 ग्रेड  नहीं  दिया  जाता,  इस  किस्म  की  कोई  बात

 मैंने  नहीं  कही  ।  मैंने  यह  कहा  कि  जो  थर्ड  पे

 कमीशन  की  पूरी  स्कीम  है  इसमें  किसी  जगह
 पर  किसी  पर् टी कुलर  टाइम  के  आने  पर  सेलेक्शन

 ग्रेड  देने  का  कोई  प्राविधान  नहीं  है  ।

 श्री  अटल  विहारी  वाजपेयी  :  लेकिन

 अध्यक्ष  महोदय  केरल  में,  कर्नाटक  में  वहां  की

 सरकारों  ने  शिक्षकों  को  यह  सुविधा  दी  है  कि

 2  वर्ष  के  बाद  बे  सेलेक्शन  ग्रेड  के  हकदार  हो

 जाएंगे  या  जो  नेक्स्ट  हायर  ग्रेड  है  वह  उन्हें
 मिलन  चाहिए  और  प्रदेशों  में  हो  सकता  है
 ता  दिल्‍ली  में  भी  उसको  लागू  किया  जा  सकता

 है  ।  शिक्षा  मन्त्री  महोदय  मानेंगे  कि  20  साल

 बीतने  के  बाद  भी  शिक्षक  उसी  ग्रेड  में  पड़ा
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 पता  रहे  क्या  यह  उसके  लिए  शिक्षक  के  नाते

 अपना  दायित्व  पूरा  करने  में  उत्साह  देने  वाली

 बात  है  ?  शिक्षक  की  जिस  गरिमा  का  हम
 आप  वर्णन  करते  हैं  उस  गरिमा  के  अनुकूल
 आखिर  वे  योग्य  थे  इसीलिए  शिक्षक  बनाए

 गए,  कुछ  दिन  काम  करके  उनको  अनुभव

 हुआ,  तो  अब  कहीं  जाकर  तो  आप  उनको  यह
 गारंटी  दीजिए  कि  उनको  नेक्स्ट  ऊंचे  ग्रेड  में

 रख  दिया  जायगा  |  आप  छ:  साल  की  बात  न

 मानें,  दस  साल  की  मान  सकते  है।  लेकिन  यह

 महा  ऐसा  है  कि जिस  पर  शिक्षकों  के  साथ  बैठ

 कर  चर्चा  हो  सकती  है।  मैं  यह  जानना  चाहता
 हूं  कि  क्या  सरकार  एक  प्रतिष्ठा  का  प्रश्न  बना

 कर  बैठी  है  ?

 प्रो०  एस०  निकल  हसन  :  जी  नहीं  ।

 श्री  अटल  बिहारी  वाजपेयी  :  नहीं,  तो

 फिर  यह  क्‍यों  बार  वार  कह  रहे  हैं  कि जब  तक

 थर्ड  पे  कमीशन  का  स्ट्रक्चर  नहीं  मान  लेते  तब

 तक  हम  बात  नहीं  करेंगे  ?  आप  स्ट्रक्चर  को

 मनवाने  की  बात  करिए,  अध्यापक  उसकी

 बदलवाने  की  बात  करेंगे  ।  मगर  बात  के  लिए,

 मुलाकात  के  लिए  तो  रास्ता  अवश्य  होना

 चाहिए  |

 प्रो०  एस०  नकुल  हसन  :  साढ़े  तीन  वर्ष

 से  बातचीत  कर  रहे  हैं।

 श्री  अटल  बिहारी  वाजपेयी  :  हां,  अध्यक्ष

 महोदय,  यह  मन्त्री  महोदय  ने  ठीक  कहा  है  कि

 अध्यापक  साढ़े  तीन  वर्ष  से  बातचीत  के  द्वारा

 मामला  हल  करने  की  कोशिश  कर  रहे  हैं
 अब  उनके  लैब  का  बांध  ट्‌ट  गया  है  इसलिए

 हड़ताल  के  मैदान  में  उतर  आए  है  मन्त्री

 महोदय  ने  कहा  कि  हड़ताल  नहीं  करनी  चाहिए  |

 वह  बता  दें  कि  शिक्षकों  के  सामने  और  रास्ता

 क्या  है  ?  मैं  जानना  चाहता  हूं  मन्त्री  महोदय  इस

 समस्या  को  सुलझाने  के  लिए  कौन  ठोस  और

 प्रभावी  उपाय  अपनाने  जा  रहे  है  यह  सदन  को

 बताएं  |  हड़ताल  सें  हम  भी  चिन्तित  है  |  मगर

 हम  शिक्षकों  को  ऐसी  सलाह  नहीं  दे  सकते  जिस
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 से  कि  उनके  न्यायोचित  अधिकार  न  माने

 जाये  और  सरकार  की  मनमानी  चले  ।

 प्रो०  एस०  नूरुल  हसन  :  अध्यक्ष  महोदय

 (व्यवधान)

 अब  मैं  क्या  करूं  ?  बनर्जी  साहब  कहीं  तो

 पे  कमीशन  की  सिफारिशों  को  मनवाने  की

 बात  करते  हैं,  कहीं  कहते  हैं  कि  त  मानो  |

 श्री  एस०  एम०  बनर्जी  :  तीन  महीने  में

 हमने  26  जगह  उसको  मौर्डिफाई  किया  हैं  |

 करो  एस०  नूरुल  हसन  :  मैं  एक  एक
 प्वाइंट  को  लेना  चाहता  हूं  ।  पहली  बात  तो

 यह  है,  माननीय  सदस्य  ने  कहा  कि  प्राइमरी

 स्कूल  टीचर  पांच  वर्षों  में  25  रुपये  का  घाटा

 'उठाएगा  और  पी०  जी०  टी०  भी  पांच  वर्षों

 में  25  रुपये  का  घाटा  उठाएगा  if  जो  प्राइमरी

 स्कूल,  का  टीचर  है  जिसकी  तनख्वाह  पहली
 जनवरी,  973  को  तनख्वाह  और  एलोवेंस
 मिला  कर  328  रुपये  थी  पुराने  स्केल  में  वह
 पांच  वर्ष  के  बाद  368  रुपये  होती  ।  नये  स्केल

 में  वह  शुरू  करता  350  पर  और  पांच  वर्षों  के

 बाद  उसकी  तनख्वाह  होती  392  रुपये  ।  फिर

 उन्होंने  मिसाल  दीं  पोस्ट  ग्रेजुएट  टीचर  की

 जिसके  कि  कुल  एमाल्यूमेंट्स  पहली  जनवरी

 973  को  546  रुपये  हैं  उसको  पांच  वर्ष  के

 बाद  674  रुपये  मिलते,  फिफथ  ईयर  में  और

 नये  पे  स्केल  में  थर्ड  पे  कमीशन  के  पे  स्केल

 में  575  रुपये  से  शुरू  करके  पांचवें  साल  सें

 675  रुपये  उसको  मिलते  ।  इसलिए  यह  जो

 इम्प्रेशन  माननीय  सदस्य  का  है  वह  दुरुस्त
 ' इम्प्रेशन  नहीं  है  ।

 दूसरी  बात  यह  है  कि.

 श्री  अटल  बिहारी  वाजपेयी  :  आप  पूरी

 तनख्वाह  मिला  कर  बता  रहे  हैं  मैंने  खाली

 इन्क्रीमेंट  का  सवाल  खड़ा  कया  |  क्‍या  यह
 सच  है  कि  इन्क्रीमेंट  उसका  घट  गया  है  ?
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 प्रो०  एस०  नूरुल  हसन  :  यहं  तो  मैं  इन्द्री

 मेंटल  रेट  बता  रहा  हूं  कि  टोटल  एमाल्यूमेंट्स
 उसकी  ए एक्चुअल  सैलरी  क्‍या  होगी  t

 दूसरी  बात--माननीय  सदस्य  ने  केरल

 और  कर्णाटक  की  मिसालें  दीं।  क्या  माननीय

 सदस्य  की  ख्वाहिश  यह  है  कि  हम  केरल  और

 कर्णाटक  के  पे-स्केनर  यहां  पर  लागू  कर  दें  ?

 अगर  यह  बात  हैं  तो  हमें  वैसा  कहें--लेकिन
 मेरी  राय  में  यह  टीचर्स  के  साथ  ज्यादती

 होगी

 श्री  अटल  बिहारी  वाजपेयी  :  वह  हवाला
 सिलेक्शन  ग्रेड  के  बारे  में  दिया  गया  है,  पे

 स्केल  के  बारे  में  नहीं  ।

 करो  एस०  नस्ल  हसन  :  यह  कया  बात

 हुई--एक  टुकड़ा  यहां  से  रख  लिया,  एक

 टुकड़ा  वहां  से  रख  लिया  ।  पिक-एण्ड-चूज
 अच्छी  चीज़  होती  है,  लेकिन,  हुजूरेवाला,
 अगर  किसी  की  आंख  पसन्द  शाई  तो  वह
 ले  ली,  किसी  के  कान  पसन्द  आये  तो  वह  ले

 लिये,  किसी  की  जुबान  पसन्द  आई  तो  वह  ले

 ली---तो  उससे  क्‍या  समा  बंधेगा  ?  मैं:  बात

 का  न  पहले  ह्  ब्रजेश  कर  चुका  हु  चतुराई  में

 तक.  मुकाबला  करते  की  मैंने  कभी  जुर्रत  नहीं
 की  है।  इन्होंने  इस  डिबेटिंग  प्वाइन्ट  को  बड़ी

 खूबसूरती  से  पेश  किया--जी  खुश  हो  गया

 इन्होंने  कहा  कि  3  वर्ष  से  टीचर्स  अपनी  बात

 कह  रहे  हैं,  आप  उसको  अगर  नहीं  सुनते  हैं
 तो  वे  क्या  करें,  क्या  सड़क  पर  जाय॑  ?  तीन

 वर्षों  में  मैंने  उनके  आर््यूमेंट्स  को  कई  बार

 सुना  है।  अब  अगर  डायलोग  का  मतलब  मोनो

 लोग  है,  अगर  हमारी  बात  नहीं  मान. गे  तो  हम

 यह  करेंगे,  वह  करेंगे--तों  वह  टीचर  क्‍या

 जो  इस  तरह  की  बात  करे  ।  आप  ग्रार्ग्यमेंट्स
 के  साथ  बोलिये,  मैं  हमेशा  आप  की  बात  सुनने
 को  तैयार  हूं,  लेकिन  ज्ार्ग्यूमेंट्स  को  छोड़  कर

 शाप  किसी  एक्स्ट्रा  आग्यूमेंट्स  पर  आ  जायेंगे

 तो  मैं  क्या  कर  सकता  हूं
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 शी  सिर  गृह  (कराई)  :  एक  पीलिया-

 मेंद्री  कमेटी  बना  दीजिये---उससे  आप  रहेगे,
 एक  दो  आदमी  शौर  रहेंगे-दो  तीन  मेम्बरों
 की  कमेटी  बन  जाय  ।

 तो  एस०  भूरल  हसन  :  उसमे  सेम-साइड
 नही  होती  है,  फैलो  टीचर्स  को  नही  लिया  जा
 सकता  है  |

 श्री  सभर  गृह  :  इम्फाल  टीचर्स  की  बेटी
 बला  दीजिये---ये  डिसीजन  ले  q

 शी  झील  बिहारी  वाजपेयी  आप  बनता-
 इसके  कि  शाप  क्‍या  करने  वाले  हैं  ?

 करो  एस०  नस्ल  हसन  :  मैं  बहत  सीरि-
 असली  यह  गर्ज़  करना  चाहता  ह  कि  बाप  इस

 पूरे  मसले  पर  ठण्डाई  से  गौर  करें  और  यह  देखे
 कि  यह  जो  तरीका  अपनाया  गया  है--  यह
 कहा  तक  मुनासिब  है  मैने  पने  वक्तव्य  में

 पहले  ही  यह  दर्ज  किया  है---प्राह-ए  म-प्रिपेशईड

 दु-लुक-इनटू-दि-प्वाइन्ट्स  ।  जब  तक  जो  बेसिक
 क्रेन-वर्क  है--थई  पे  कमीशन  उसको  मजूर
 नही  करेगे  तो  कास  मे  चलेगा

 शी  एस०  एम०  बनर्जी  :  कप  ने  ता  उसे
 लक्षमण  रखा  बना  रखी  है।

 बोग  एस०  शुक्ल  हुसन  अगर  मै  उसे
 परिजन  दस्तावेज  समझना  ता  मैं.  “कराई-एम-

 अ्रिपेष्नई-टु-लूक-इन्टु-दि-वा उस  कैसे  बढ़ता
 लेकिन  इस  कॉ  आधार  सानिया  ।  झगर  भाप
 उन  भीड  को  जां  बिल्कुल  पे-कमीशन  के

 फ्रेम-वर्क  में  नहीं  हैं  लाते  हैं  लव  तो  बढी  मुश्किल
 हो  जायगी  ।  इसी  लिये  'वाइन्ट्ट-टु-स्वाइन्ट
 फिक्सेशन  की  जो  बात  वही  गई  थी  उसका

 मैं  जवाब  दे  चुका  ६--प्ताइन्टट-ठु-प्वा  इष्ट

 फिक्सेशन  का  सवाल  कभी  भी  ही  माला  गया,
 किसी  स्टेज  पर  मही  सीता  गया,  किसी  कैटेगरी

 के  लिये  नहीं  साना  गया  ।  अगर  इस  कटेगरी के

 लिये  मान  लें  सो  इसकी  ऐसी  इमलीनेशग्श

 होंगी  जिनकी  कोई  इन्तज़ार  नहीं  है  ।

 Teachers  re  Satyagrah  (C.A.)
 SHRI  NOORUL  HUDA  (Cachar):  It

 ३38  known  to  all  that  the  minister  also
 belonged  to  the  nobie  profession  of
 teaching  That  is  why  I  was  a  bit  sur.
 prised  when  he  said  m  hig  statement
 that  the  agitation  of  teachers  has
 eaused  considerable  mental  strain  to
 the  young  pupils  and  also  anxiety  to
 the  parents  It)  true  that  due  to  the
 agitation  of  the  school  teachers  =  in
 Delhi  since  Ist  March,  75  thousands
 of  school-going  children  have  been
 suffering  and  it  i,  also  causing  strain
 to  thei  parents  But,  at  the  same
 time  I  would  ltke  to  ask  the  hon.
 Minister  what  are  the  other  alterna-
 tives  the  teachers  have  except  to  re-
 sort  to  this  ugttation  And  they  hove
 said  the,  would  c(outinue  this  agita-
 tion  until  ther  minimum  demands  are
 met  The  Minster  just  now  said  that
 there  was  a  dialogue  between  the
 Government  and  the  teachers  and
 their  representatives  for  the  last  three
 ang  a  half  veare  It  ॥4  obvioug  —  that
 this  dialogue  for  three  and  a  half
 years  has  not  produced  any  result
 and  it  has  not  resolved  the  dispute
 so  far  It  is  true  that  these  teachers,
 40,000  of  them,  have  been  agitating
 for  their  demands  But  vou  would  ap-
 pieciite  that  the,  have  tried  ther
 best  for  the  last  two  or  three  years
 to  extract  certair  concessiong  from
 the  Government  ang  when  all  the
 efforts  failed  it  ४  only  then  the  tea-
 chers  have  been  wily  nillh  forced  to
 resort  to  satyagraha  or  «it  in  strike,
 or  whatever  yon  call  it

 The  day’  when  the  teaching  com-~
 munity  would  br  satished  with  Rs  200
 or  Rs  300  are  gone  becuuse  the  cost
 of  living  specially  in  Dethi  and  sur-
 rounding  ateas,  hag  gone  up  very
 high  and  it  has  become  very  difficult
 for  the  teacher,  to  meet  thelr  expan-
 ses  with  their  present  emohimenta,
 That  is  why  they  have  resorted  to  sat-
 yagroho  In  the  background  of  this,  I
 would  like  to  ask  some  relevant  qued>
 tions

 The  Third  Pay  Commingion  made
 their  recommendations  more  tian  =  a
 year  back.  What  was  the  reason  for
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 the  Government  not  implementing
 those  recommendations  so  far  in  res-
 pect  of  the  Delhi  teachers?  Why  was
 thia  matter  allowed  to  hang  on  oll
 this  time  and  create  pioblems  for  the
 students?

 Secondly,  regarding  the  implemcen-
 tation  of  the  Pay  (  ommuission  ४  recom-
 mendations,  Gevernment  have  decmed
 ft  to  start  from  the  highest  paid  cate-
 gory  of  teachers,  namely,  the  princi-
 pals  We  do  not  grudge  the  increments
 to  the  principals,  let  them  get  higher
 scales  of  pay  Pul  why  is  it  that  the
 Government  have  not  shown  the  same
 sympathies  towards  the  lesser  paid
 teachers  of  Delhi  schools?

 Thirdly,  when  the  se‘ection  grades
 Were  announced  sometime  back  there
 were  many  con.plaint.  that  m  the
 preparation  of  the  semority  =  hist
 certain  favours  were  bestowed  on  cer-
 tain  category  .f  teachers  I  would  hke
 to  know  whether  it  i.  true  or  not  It
 is  also  allege}  that  just  to  deprive
 the  post-gradiute  teachers  of  the  selec-
 tion  grade.  a  lurge  number  of  post-
 graduate  teachers  were  confirmed
 pet  on  the  eve  of  the  declaration  of
 the  selection  grade  I]  understand  that
 this  action  of  the  Government  has  been
 held  to  be  mela  fide  by  the  High  Court
 and  the  persong  concerned  have  since
 been  de-confirmed  by  the  Delhi  Admi-
 nistration  So,  I  would  like  to  know
 why  the  Government  have  not  given
 tl»  seleetion  grade  to  these  teachers
 multaneously  with  their  confirma-
 tion,  and  why  this  matter  has  been  de-
 lived  to  create  dissatisfaction  among
 ihe  teachers  %  would  like  to  know
 vhen  the  eligible  teachers  would  be
 uven  the  selection  grade  and  whe-
 ther  this  would  be  effective  fram  the
 dato  from  which  the  persons  junior
 ‘>  them  have  bren  given  the  selection
 &rades

 Fourthly,  it  is  raid  that  in  the  case
 *t  certain  categories  of  teachers,  par-

 Tulerly  gaetgreduate  tenchors.  the
 ५९४  Commigsion  has  decreased  the

 "Me  of  annual  inorement  to  a  Agure
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 which  is  lower  than  what  they  were
 getting  earlier  I  would  lke  the  hon.
 Minister:  to  enlighten  us  whether  this
 is  true  or  not

 It  is  alleged  that  in  the  preparation
 of  the  seniority  lists  of  teachers  there
 was  favouritism  und  nepotism  and
 some  benefits  were  given  to  those  who
 do  not  deserve  them  The  general
 criterion  for  the  fixation  of  seniority
 ix  the  date  of  cppointment  This  is  the
 criterion  followed  im  nother  depart-
 ments  But,  in  the  2९5९  of  school  tea-
 chers,  this  criterion  has  not  been  fol-
 lowed  4  would  आए  to  know  fiom
 the  hon  Minster  why  this  discrimi-
 nation  hus»  been  practised

 In  the  statement  the  hon  Munster
 says  that  the  Government  expect  that
 the  teachers  would  call  off  the  agita-
 tion  I  do  not  know  on  what  basis
 the  Government  had  been  holding
 such  an  expectation  Were  there  any
 such  negotiations?  Was  any  promise
 made  by  the  teaching  community  that
 they  would  unilaterally  withdrawn
 their  agitation  without  getting  any
 concession  from  the  Government”

 Lastly,  the  newspapers  hase  re-
 ported  that  a  concrete  offer  from  the
 Government  38  said  to  be  in  ihe
 offing  But  till  now,  there  are  2.0
 indications  of  such  an  offer  being
 mudt  tu  the  teaching  community  of
 Delhi  So,  I  would  hike  to  know  whe-
 ther  this  2s  true

 Itz  conclusion,  I  would  like  to  urge
 upon  सर  hon  Minister,  who  was  &
 distingiushed  teacher  of  the  Aligarh
 University  to  at  with  the  repre.cn-
 talives  of  the  tcacher,  and  setile  the
 disputy  at  a  very  early  dute  so  that
 the  teachers  nm.  withdiaw  their
 agitation  and  thereby  remove  the
 worries  of  the  school  children  and
 theu  parents

 PROF  S  NURAL  HASAN  In  the
 earlier  part  of  his  observations  the
 hon,  Member  said  what  can  the  tea-
 chers  do  if  the  Government  do  not
 concede  thelr  demands.  As  I  have
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 explained  to  them,  the  Government
 have  some  difficulties,  I  do  not  wish
 to  repeat  what  I  have  already  said  at
 some  length.  Unfortunately,  I  am
 unable  to  accept  the  contention  that
 this  movement  is  only  because  of  the
 jucreased  cost  of  living.  I  am  told,
 and  the  hon.  Member  may  know
 much  better  than  I  do,  that  the  cost
 of  living  in  Delhi  is  not  very  diffe-
 rent  trom  the  cost  of  Iiving  in  Cal-
 cutta  or  Bombay.  It  is  more  or  less
 the  same  But,  compared  with  these
 two  metropolitan  towns.  the  pay
 scales  that  huve  been  recommended
 for  the  teachers  here  are  uppreciab-
 ly  better,  This  38  a  point  which  I
 would  Itke  tuo  submit  for  vour  con-
 sideration

 The  hon.  Member  his  asked  why
 is  it  that  we  have  not  vet  implement-
 ed  the  recommendations  of  the  Third
 Pay  Commis‘ion  in  respict  of  tea-
 chers.  This  was  really  because  the
 teachers  had  been  expressing  their
 disapproval  of  those  recommenda-

 tions,  and  I  had  been  hoping  that  it
 would  be  possible  for  me  to  persuade
 them,  and  that  before  forma!  orders
 are  issued  wo  will  take  into  account
 any  pomts  which  can  be  modified
 within  the  broad  framework  of  the
 report,  but  if  my  hon  friend  would
 dike  that  we  should  issue  the  orders
 implementing  it,  thiy  ds  vertanly
 something  we  can  consider,  I  have
 already  answered  at  some  length  the
 reason  why  the  imitial  salary  of  the
 Principals  was  raiced  from  है:  050
 to  Rs,  1100.  Otherwise  there  is  no
 change  in  the  grade,  Sir,  in  regard
 to  the  seniority  list  for  purposes  of
 Selection  Grade,  I  give  this  assu-
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 rance  to  the  hon.  Member  and
 through  you  to  the  House  and  to  the
 teaching  community  that  if  there  are
 any  mistakes  that  have  been  made,
 any  errors  that  have  crept  in
 Government  would  always  be  willing
 fo  look  into  it  and  ensure  that  seni-
 onty  lists  are  ceriectly  made,  In  re-

 gard  to  the  cases  which  went  before
 the  hon  High  Court  of  Delhi,  the
 aifficulty  that  aioce  wus  that  some
 teachers  came  and  said  that  if  defore

 they  were  promoted  tu  the  next  higher
 post,  they  goat  the  proforma  promo-
 tion  in  the  Sela  tion  Grade,  then  their
 salars  in  the  next  bisher  grade  would
 be  tngher  Theiefore,  in  order  to

 help  them,  Gevirrment  agreed,  Delhi
 Admuinstiation  agrecd—thag  —  this
 would  bedone  The  hon.  High  Court
 came  to  the  conclu  ien  that  this  was
 an  erroneous  १३५७  .  nd  it  wae  wrong.
 ly  said  Therefurc,  in  accordance
 with  the  orders  «f  the  High  Court  tne
 original  order  of  Delhi  Admunistra-
 tion  has  been  cumpletely  modified  and
 immediate  action  is  sought  to  be
 taken  to  see  that  all  those  whose  can+
 firmution  is  due  ate  given  cunfirma-
 tion  as  quickly  as  possible.

 Sir,  so  far  a,  the  rate  of  increment
 of  the  Post-Graduate  teachers  is  con~
 cerned,  the  put-giaduate  teachers
 under  the  97)  scale  were  receiving
 Rs.  350—25—400—30—700,  The  Pay
 Commission  has  kept  their  rate  of  in-
 crement  at  Rs.  25/-  and  Ra,  Of.  and
 has  recommended  R;3.  550--25—-780-
 ED-30-.900.  So,  the  hon.  Member
 maj  very  kindly  observe  that  the  rate
 of  increment  of  Ra,  BBs—  and  ड,  sus-
 which  was  thom  in  1971  js  being
 myintaned  by  the  Pay  Commission.

 SHRI  s.  M.  BANERJEE:  Why  not
 hold  negotiations?  He  has  said  noth.
 ing  about  this.
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